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TN, I A TAGTY IRadT HATAT

g
e faweft, 10 S, 2026

FT.3T. 2984(31).— FxlT TALHIL, TATFL0T (Fer) srferfeaw, 1986 (1986 =1 29 ) #FY amer 3 Fir
STLTT (3) BT T&T AT T AR Fd g0 T AT GHT & qeleid qaTa< 3T aq §arad &l
STEE=AT HEATE .3, 1533 (o), i 14 [daw, 2006 (R T8+ 8 74T 3 ATIGAAT gl 197 8)
& AL H, AT TEHT o TATAL, AT 3T TAATY TRATH HATAT ohT ATALAAT HEATF H1.37. 5802 (37),
qrE 16 fawaw, 2025 # i< H9Tee FdT 8, AT -

I ATEEEAT H, -
(1) &7 4 ¥, fE=rre G, areft 3w Sae gt gfateat & o 92 Aot e, arofy sie sttt
TET STTOAT, 377 -

“4. FETT ALHRTT STSAT T TS TLHRTL o AT TLTHE &, AT it TETAAT 6 TATST o o0 AT e
&q et T s s geais afafaat &1 7o Fdl ¢ (S S08 389 7T afafaat w1 14r
2), fored et =rfe i, araiq -

4203 GI/2026 (1)
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g F e geat attd - 1

A, T AT TaT TEATH
1. =f. gHIE FAR T, H&r & 12, Bradt U, w6 753001, qETA;
Arfem
2. AT TS FHX TeATTS, U411, Toig [@Egr durede, a= qre, e
qaT=aT - 751009, srrar
3. T, Toter o &Zrer, TR (e @i matEer SSshfes), I,
HAEAAT T, IR SRR 6o, qaa, OF 9. -
752050, srfam
4, =t 9Yq 9% 97, ®ie °. 123, =A% €. €18, F7 fAgr, -2, qIwT;
THTET qad=az, 751028, sArr=ar
5. AT TS F89d AR ATg, T SM-7, TaTsi TATT T, TSHMET, LSRR
qEATAL-751017, Aifear
6, AT BT TATAL S A IT/AATE, 15T TG HI=7 e I g=a|
T T e geaia art - 2
. T 3T TaT TEATH
1. aéﬂmﬁgﬁfﬂ?{w @ﬁ@ﬁwiaﬁﬁﬁﬂﬁaﬁ'{wﬁwﬁw qETE;
TSI, FFEe=T S=Te, AT STt €M, saay,
Artar
2. | 1. Wi T, UAIHUS GTHAT, ATEiET J97 grameres 9eq39 3T,
e gt s forear ve srqEa |eu, die SH-Tea T,
FrAT-STeAT, T-=ar-752050, st
3. =T, 93 FH Tierdr, wie |, 09, TEx T, Tad@yqy, a4y, I,
751016, st
4. 1. JE TE, SAY TTH AT, TG0 Td FEmongar & m, ;3T
GRS T IaT SRR S8, qaTae-751013, srfser
5. T BT T S AT/ AT, 15T TG (HI=0 are aEeT gi=a|
TS T e geaia aietT - 3
. T &I 9t TEATH
1. T, GITS] @Y 9Tg, THIHUE STha, Tt A G, sfear LT
T 10! UF SAqEeT =, qaas, Afeen
2. | =t T TR I “Hhew’ Hweq fAgTe, FEHT F I, [ETETE, qaeT;
FILATNT-751002, AT, AL
3. =T, TNT T T, &I qoATF Ta TATEL S FLoiTar W, 3T,

IS TAT SARIRIE ATHETT TG - G TF T SR
TEATH, AT - 751013, e
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4, T, IAET OTd, T FEGET ATAFRET, AT TF IATHAT 9T, e,
ATSATSET qATAT, U24, TATETeA T, AT - 751020, fzar

5. =T, R A1, AT TTREE, a9 Ha4e UF H1T aTaat &9, LESS R 1K
FTIAHT FETE=ITA™, SEET F0 U Sr=IRET fFeateema, qaasas
- 751003, srt=em

6, Y T TATAL S [ A/ AT, T TG FHF=0r a1 T g=a|

(2) 89T 4 3 e, Fraforfn ST S mTeoft sieesh i ST, St -

“4(F) Tt ameoft & &9 (2) F oehi ey T T Fows e aifa, 3 aof &
TR (3) # e et wiateat § A St aw sfearfar &1 sanr w0, st -

IOl 4
FH . g Ty oS geard afafa STterehTiaT 7 &
(1) (2) 3)
1. s w faers gear afafd - 1 gal, 9sF, T, AAFEEE, i,
HIAT, T, AT, TE, TR
2. | TSg Oy @S geathT |l - 2 e, ATATAR, SAHEIT, FAL, AT,

3. s T s geath afvfd - 3 ST, FZHTET, T, WA, 3, TAET,
FRIYE, ARTIE, HIHATA, TIANE’|

(3) “|fAfa” oTex ST Fal ag ATET g, o T U< “HIH{AI” 9768 TE@T STUIT|
[FT.5. 3TETU3-1/3/2022-35T. 1]
TSI SUAT, T A=

feoqur.- g srferg=eaT T & T, STETIr, A-1l, W 3, IUET (i) H HEAT FLET. 5802(3Y), A"
16 fasaz 2025 T TEIAT g2 o

MINISTRY OF ENVIRONMENT, FOREST AND CLIMATE CHANGE
NOTIFICATION
New Delhi, the 10th June, 2026

S.0. 2984(E).— In exercise of the powers conferred by sub-section (3) of section 3 of the
Environment (Protection) Act, 1986 (29 of 1986) and in pursuance of the notification of the Government of
India in the erstwhile Ministry of Environment and Forests, number S.O. 1533(E), dated the 14th September,
2006 (hereinafter referred to as the said notification), the Central Government hereby makes a further
amendments in the notification of the Government of India, in the Ministry of Environment, Forests and
Climate Change, number S.0. 5802 (E), dated the 16 ™ December, 2025, namely:-

In the said notification,-

(D) in paragraph 4, for the existing paragraph, table and the entries relating thereto, the following
paragraph, table and entries shall be substituted, namely-

"4, The Central Government, in consultation with the State Government of Odisha, for the purpose of
assisting the Authority, hereby constitutes following State Level Expert Appraisal Committees for the State
of Odisha (hereinafter referred to as the Committees) comprising of the following persons, namely: -
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State Level Expert Appraisal Committee-1

S1.No. Name and Address Designation
1. | Dr. Pramod Kumar Prusty, CB No-12, Cantonment Road, Cuttack- Chairman;
753001, Odisha
2. | Sri Saroj Kumar Pattanaik A/411, Rajendra Vihar Apartment, Member;
Forest Park, Bhubaneswar- 751009, Odisha.
3. | Dr. Rajesh Roshan Dash, Professor (Civil and Environmental Member;
Engineering), School of Infrastructure, Indian Institute of
Technology, Bhubaneswar, Pin no- 752050, Odisha.
4. | Dr. Sarat Chandra Sahu, Flat No.123, Block No. C8, Kendriya Member;
Vihar, Phase-11, Tamando Bhubaneswar, 751028,0disha.
5. | Shri Bijaya Basanta Kumar Sahu, Flat G-7, Netaji Subhas Enclave, Member; and
Gadakana, Bhubaneswar-751017, Odisha.
6. | Additional Chief Environment Engineer/Scientist, State Pollution Member Secretary.
Control Board.
State Level Expert Appraisal Committee-2
S1.No. Name and Address Designation
1. | Dr. Bendadi Hanumantha Rao, Associate Professor in Geotechnical Chairman;
and Environmental Engineering, School of Infrastructure, Indian
Institute of Technology, Bhubaneswar, Odisha.
2. | Dr Amarendra Das, Member;
Associate Professor, School of Humanities and Social Studies,
National Institute of Science Education and Research, PO
Bhimpur-Padanpur, Via-Jatni, District- Khordha - 752050, Odisha
3. | Dr. Sarat Kumar Palita, Member;
Plot No. 09, Pokhran village, Chandrasekharpur, Bhubaneswar,
751016, Odisha.
4. | Dr. Trupti Das, Member; and
Senior Principal Scientist, Department of Environment and
Sustainability, Institute of Minerals and Materials Technology,
Bhubaneswar- 751013, Odisha.
5. | Additional Chief Environment Engineer/Scientist, State Pollution Member Secretary.
Control Board.
State Level Expert Appraisal Committee-3
S1.No. Name and Address Designation
1. Dr. Sudhansu Sekhar Sahoo, Associate Professor, School of Chairman;
Mechanical Sciences, Odisha University of Technology and
Research, Bhubaneswar, Odisha.
2. Dr. Akshaya Kumar Das, “SANKALP” Sankalp Vihar, Near Member;
KEC, Pubasasan, Kausalyaganga-751002, Bhubaneswar,
Odisha.
3. Dr. Nabin Kumar Dhal, Member;

Chief Scientist and Head of Environment and Sustainability,
Council of Scientific & Industrial Research - Institute of
Minerals and Materials Technology, Bhubaneswar -751013,
Odisha.
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4. Dr. Soobhankar Pati, Member;

Chief Executive Officer, Research and Entrepreneurship Park,
IIT,Bhubaneswar A24, Palaspalli, Bhubaneswar -751020,
Odisha.

5. Dr Hiranmayee Nayak, Member;and

Assistant  Professor, Department of Silviculture and
Agroforestry, College of Forestry, Orissa University of
Agriculture and Technology, Bhubaneswar — 751003, Odisha.

6. Additional Chief Environment Engineer/Scientist, State Member Secretary.
Pollution Control Board.

2) after paragraph 4, the following paragraph and table shall be inserted namely :-

"4(a) The State Level Expert Appraisal Committees specified under column (2) of the following Table
shall exercise jurisdiction over districts specified in the corresponding entry under column (3) of the said
Table, namely:-

Table 4
S.No. State Level Expert Appraisal Committees Area of jurisdictions
) 2) 3)
State Level Expert Appraisal Committee-1 Khurda, Bhadrak, Puri, Malkangiri,
1 Balangir, = Sambalpur,  Sonepur,
Boudh, Deogarh, Nabarangapur.
State Level Expert Appraisal Committee- 2 Cuttack, Balasore, Jagatsinghpur,
) Keonjhar, Dhenkanal, Jharsuguda,
Sundargarh, Gajapati, Kalahandi,
Nuapada.
State Level Expert Appraisal Committee-3 Jajpur, Kendrapada, Ganjam,
3 Mayurbhanj,  Angul, Rayagada,
Koraput, Baragarh, Kandhamal,
Nayagarh".

(3) for the word “committee” wherever they occur, the word “Committees” shall be substituted.

[F. No. [A3-1/3/2022-1A.11T]
RAJAT AGARWAL, Jt. Secy.

Note.-The principal notification was published in the Gazette of India, Extraordinary, Part II, Section 3, Sub-
section (ii), vide number S.O. 5802 (E), dated the 16th December, 2025.
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